134 Written Answers to [RATYA SABHA] Unstarred Questions

National Animal, National Bird and

National Flower of India

1942, SHRI PRASANNA ACHARYA: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) which is National animal, National bird and National flower of India;

(b) whether there is any notification by Government or any other competent

authorities in this regard; and

{c) 1l so, the details of the notification, if not, under what provision, UGC,
NCERT and Government of India portal are publishing the names of National animal,
National bird and National flower?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI NITYANAND RATI): (a) and (b) As informed by Ministry of Environment,
Forest and Climate Change (MoEF & CC), “Tiger’” and ‘Peacock’ have been notified
as the National Animal and National Bird respectively vide their Notification No.
25-1/2008-W1L.-1 dated 30th May, 2011; however, no such notification has been issued
regarding ‘National Flower” by MoEF & CC.

{c) The information is being collected from concerned organizations and will
be laid on the Table of House.

Detention of Foreign Nationals

1943. SHRI HUSAIN DALWAIL: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the State-wise details of detention centres where foreign nationals who have
completed their sentence are detained pending their repatriation, along with number

of such persons detained in such centres;

{(b) the State-wise details of number of persons detained in these detention centres

whose nationalities have not yet been confirmed by their embassies/consulates;

{c) the details of oversight mechanisms to oversee conditions within these

detention centres, if present, if not, reasons therefor; and

{d) the details of measures taken to address the concerns of mentally-ill foreign
national prisoners, who remain indefinitely detained in these detention centres, if

present, if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI NITYANAND RAI): (a) and (b) The powers of the Central Government under



